CN«B NATIONAL COMPANY LAW TRIBUNAL
| AHMEDABAD BENCH
AHMEDABAD

TIn hao/ 20| F UJ;*M,Co. Appeal No. 61/252/NCLT/AHM/2017

Coram: Hon’ble Ms. MANORAMA KUMARI, MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 08.12.2017

Name of the Company: Sandeep Kumar Chapra.
(Win Life Medicare Pvt Ltd)
- V/s. _
Régistrar of Companies, Gwalior.

Section of the Companies Act: Section 252 of the Companies Act, 2013

S.NO. NAME (CAPITAL LETTERS) DESIGNATION REPRESENTATION SIGNATURE

1. VIJonasw QTRE ROVecfTE  Nerdlow— W~

ORDER

Learned Advocate Mr. Vijayesh Atre prégent for Appellant. None present for ROC.
Heard arguments of Learned Counsel for Appellant.

Order reserved.

W
MANORAMA KUMARI
MEMBER JUDICIAL

Dated this the 8th day of December, 2017.




